
1763 Written AnsweTB CHAITRA 5,1884 (SAKA) Written AnBWeTB 1764 

(~) ~ w..- ~ 'In""'!II"'I'" 
6TU ~ ~ ( crude oil) if>'t ~ 
~ 'liT 5ffir Ci1" 'liT G;flf ~ • 'I1lI' 
~~~I 

ADoy aDd Special Tool Plant 

°Zle. Shri Monrka: Will the Minis-
ter of Steel, M'1JIIeS aDd Fuel be 
pleased to state: 

(a) the progress made SO far in the 
establishment of alloy and special 

tool plant; 

(b) when production is expected 
to start; and 

(e) what are the different products 
which will be manufactured first? 

The MinIster Of steel, M;ines IIDcI 
Fuel (Sa.nlar SWarail SlDc'h): (a) 
Preliminary work connected with the 
acquisition of land has already been 
undertaken. Site levelling work, 
construction of perimeter wall, shop 
offices and site offices have started. 
Tenders for most of the civil engi-
neering works have been released 
and some of them are in the process 
of being finalised. The tender speci-
fication for the supply of plant "lnd 
equipment are ibeing finalise.d and the 
tenders are expected to be called forO 
shortly. 

(b) By 1965-66. 

(c) The product-mix of the plant 
will cover the complete range of tool, 
alloy and special steels. About one-
half of the initial output will be in 
the form of bars and the balance in 
the form of flat products (sheets and 
plates). 

Two Classes in M.A. Examinations 

*215. Smi Ram Krisban Gupta: 
Will the Minister of Education be 
pleased to state: 

(a) whether it is a fact that Shri 
C. D. Deshmukh, Vice-Chancellor of 
Delhi University, has suggested that 
tbe system of three classes in the 
Mi:A. jExamination be replaced by 
two-pass and distinction; and 

('b) if so, the action taken thereon? 

The MiDister 01 Education (Dr. 
K. L. ShrimaIi): (a) and (b). Shri 
C. D. Deshmukh, Vice-Chancellor of 
Delhi University expressed his per-
sonal opinion to this effect at a func-
tion. It is for the Vice-Chancellor 
to take up the matter formally with 
the appropriate Body of the Univer-
sity after giving due consideration 
to all its aspects. 

JuniOr Stair Councils 

·ZI6. Shri P. C. Borooah: Will the 
Minister of Home Affairs be pleas-
ed to state: 

(al in how many cases the Junior 
Staff Councils in the various depart-
ments of Government resigned en 
bloc before the expiry ·of their term 
of office since the institution of such 
councils; 

(bl what were the reasons for their 
resignation; and 

(cl whether the reason in general 
was the alle~ed ineffectiveness of 
such councils, if so what action has 
been taken to re~der them more 
efi'ective? 

The Minister in Ministry of Home 
Affairs (Sbri B. N. Datar): (a) Ac-
cording to the available information, 
there is no such case. 

(b) and (c). Do not arise. 
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